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IN THE CENTRAL ADMIMISTRAT IVE TRIBUNAL HYDERABAD BENCH HYDERA BAD

Mot omet e fn ND.488/97

Betuwsen:
Guntupalli venkaiah _ é;ﬁﬂppliéanh

Dt of Order:25.4.374

Y]

And ‘ .

14 The Secretary, Dept. of Poats, Dak Bhauam, New Delhi.;

2, The Chief Postmaster General, &.P.Circle, Hyderabad .

3. The Postmaster General, Vvijayawada Region, ¥ijayawada.

4.}The Sr.Superintendant of Posts, Prakasam Division, Ongele.
vesRaspondantse-

Mred.Y.Lakshmana Rao

Counsel for the Applicant
Counsel for the Reaspondants ﬂr.N.ﬂ;Raghaua Reddy

CORA Ms

THE HON'BLE SHRI R,RANGARAJAN : MEMEER (A) i
THE TRIBUMAL MADETHE FOLLOJING ORDER: =~
Wheng the- 0% is-teken up for.hearing, Mr.Yogendra Singh
Por Sri Lakshmana Rao submitted that he is withdrawing the.BR0.A,
and approaching thea P & T Board for redressal of his grievancs, -

the A, is:dismissed as withdraun. No costs.
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